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pany Limited for installation of Gas-based 
Combined Cycle Plant of 180 MW (120 MW 
G T  4* 60 MW ST) at Trombay with the con­
currence of the State authorities has been 
techno-economically appraised and found 
to be in order by the Central Electricity Au­
thority. The scheme couW be accorded for­
mer techno-economic clearance after all the 
necessary clearance such as clearance from 
environmental angle, State Pollutbn Control 
Board and Civtl Aviation authorities have 
been obtained by the Project authorities

(a) the details of schemes which have 
been launched in Punjab with a view to 
generating more employment potential in 
the Industrial sector particularly in small scale 
rural and agro based industries: and

(b) the progress made in implementa­
tion of the scheme for which Punjab Govern­
ment had taken a decision regarding com­
posite loans to projects involving investment 
upto rupees one lakh being financed by the 
Punjab Financial Corporation'?

Assessment of Liabilities against Drug 
Companies

230. SHRI KALPNATH SONKAR: 
SH R i K M A N V EN D R A  

SINGH

Will the Minister of PEIROLEUM  AND 
CHEMICALS be pleased to state:

(a) whether his Ministry has decided to 
scrutinies the assessment of liabilities against 
drug companies; and

THE MINISTER OF S TA TE  IN TH E 
D EP AR TM EN TO F SMALL SCALE INDUS­
TRIES AND AGRO AND RURAL INDUS­
TRIES IN THE MINISTRY OF INDUSTRY 
(SHRI SRIKANTA JENA)* (a) and (b). The 
information is being coliected and will be laid 
on the Table of the House

Capacity Utiiisation of Power Plants In 
Punjab

232, BABA SUCHA-SINGH: Will the 
Minister of ENERGY be pleased to state:

(b) if so, the details thereof'?

TH E M INISTEROF PETROLEUM  AND 
C H E M IC A L S  (S H R I. M.S G U R U - 
PADASWAMY): (a) and (b). A number of 
complaints were received, alleging that the 
amounts in respect of companies involved in 
the Supfemc Court case and oth<̂ r compa­
nies have not been correctly determined. It 
was, therefore, decided to review "he dmounts 
assessed The pfoccs*  ̂ of review is still in 
progress.

Schemes launched in Punjab

231. DR.DAULATRAGSONUJIAHfcR- 
Will the Minister of INDUSTRY be pleased to 
state:

(a) the details of power generating units 
in Punjab;

(b) whether these un'ts are functioning
below their metalled c-^pactty, if so, the rea­
sons therooi,

(c) whether there fs any proposal for 
setting up of now thernrril power pk^nts in 
Puniab; and

(d) if so. the details thereof?

TH E  MINISTER OF EN ER G Y AND 
M IN IS TE R O FC M I. AVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) The details of the 
power generating units in Punjab as on 
31.7.1990areas under;




